ITEM NO.52 COURT NO.2 SECTION XVI
SUPREME COURT OF INDTIA

RECORD OF PROCEEDINGS

IA 55356/2017
IN
CIVIL APPEAL NO(S). 5168/2000

SANCHAYANI SAVINGS INVESTMENT (I) LT. APPELLANT (S)

VERSUS

STATE OF WEST BENGAL & ORS. RESPONDENT (S)
(ONLY IA NO.55356/2017-APPROPRIATE ORDERS/DIRECTIONS TO BE LISTED
ON 9.10.2017[TO BE TAKEN UP AS LAST ITEM AND TO BE HEARD BY HON.
RANJAN GOGOI AND HON. NAVIN SINHA, JJ.])

Date 09-10-2017 This application was called on for hearing today.
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UPON hearing the counsel the Court made the following
ORDER

List the application along with Special Leave
Petition (Civil) No.17272 of 2017 before the

appropriate Bench.
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